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memoranda, inter alia, suggesting jnea- 
sures for safeguarding depositors in­
terests were, however, received from 
the said Association in 1979, the con­
tents whereof have been noted for 
such action as might be deemed appro­
priate at the time of next amendment 
to the Companies Act.

Committee 011 use of Plastics in 
Agriculture

6697. SHRI B. V. D ESAI: Will the 
Minister of PETROLEUM, CHEMI­
CALS AND FERTILIZERS be pleased 
to state:

(a) whether Government have de­
cided to set up a 15-Member National 
Committee on the use of plastics in 
agriculture;

(b) whether Government have been 
considering for some time the promo­
tion and development if uses of plas­
tics in agriculture and irrigation as a 
major step in improving agriculture 
yields and efficiency;

(c) what are the terms and condi­
tions of this committee; and

(d) when the committee is likely to 
submit its report?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P. C. SETHI): (a) and (b). Yes, 
Sir.

(c ) The terms of reference of the 
Committee are as fo llow s;

(i) To review the possibilities of
use of plastics in agriculture with
special reference too—

(a) plant and crop protection;
(b) irrigation and optimum use 

of water;

(c) application of plant nutrients 
and ijesticides;

(d) handling and storage of agri­
culture products;

(a* any other related area.

(Ii) To review the overall econo­
mics of application of plastics in dif­
ferent areas under Indian conditions 
and to suggest measures for increas­
ed use of plastics Consistent with the 
established practices which are suit­
able in the Indian context;

(iii) Suggest in-depth studies on 
new products, new applications and 
on systems required for using plas­
tics materials in agricultural sector;

(iv) Review the impact of the use 
of plastics in agriculture on environ­
ment;

(v) Review the existing facilities 
for the production of plastics pro­
ducts for use in agriculture includ­
ing technological back-up for the 
conversion industry, availability o f  
moulds and tools and to make re­
commendations on strengthening the 
existing system to promote the pro­
duction of these products in the 
rural sector.

(d) The term of the Committee will 
be initially for a period of two years 
and the Committee will subm't its Re­
port at the end of its term, but the 
Committee may submit interim Re­
ports as often as necessary.

D.V.C.’s Bucket for 1981-82

6698. SHRI CHITTA BASU: Will
the Minister of ENERGY b^ pie ised 
to state;

(a) whether the DVC (Damodar Val­
ley Corporation) has finally adopted its 
budget for the year 1981-82;

(b) whether the said budget was 
sent to the Government of Bihar and 
West Bengal;

jT
(c) if so, whether it is a fact that 

West Bengal Government d'd not ac­
cept that budget or place it before the 
West Bengal Legislative Assembly this 
year, as is usually done; and

(d) if so, the reasons thereof?
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THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK- 
RAM MAHAJAN): (a) and (b). Yes, 
Sir.

(c) and (d). Approval of the budget 
estimates for  1081-82 was an item on 
the agenda for the Damodar V a l le y  
Corporation  m eeting scheduled to be 
held on 27th F e b ru ary ,  1081. This  
meeting, how ever,  was deferred to 7th 
M arch. 1081 at the request of  one of 
the Members. A s  G o v ern m en t of West 
B en g a l  asked fo r  the printed budget for 
pla cement in West B en ga l  A ss e m b ly  on 
7th March. 1081, there w a s  no a lte rn a ­
t ive  but to h a v e  the budget est im ates 
ap p roved  by c 'rculation. On receipt 
of a p p roval  from the C h a irm an  and 
one of the M em bers, Wc.-t B en ga l  G o v ­
ernm ent w as  inform ed that the D Y C 's  
budget est im ates for 1081-82 might be 
deemed as a p p roved  b y  the C orp ora ­
tion in term s of Rule 3 read with Rules 
fi and 0 of the D.V.C. (Conduct of B u s i­
ness) Regulations,  1051. The Govt, of 
West Bengal, however, was of the view 
that the budget passed by circulation 
was not a properly approved budget. 
The approval of the budget by circu­
lation was ratified later at a meeting 
o f the Corporation held on 7th March, 
1981.
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Indian Films Banned in Dubai

6700. SHRI N. E. HORO:

SHRI K. MALLANNA:

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to
state:

(a) whether it is a fact that several 
Indian films have been banned in 
Dubai; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI KUMUD- 
BEN M. JOSHI): (a) and (b). Accord­
ing to the information received from




